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Life Insurance Corporation

Shri Nath Pai:
“'583,{ Shri Himatsingka:
LShri Rameshwar Tantia:

Will the Minister of Finance be
pleased to state:

(a) the steps, if any, taken by tae
Life Insurance Corporation to tramn
and build a cadre of agents to serve
policy holders;

(b) whether it is a fact that the
practice of Benami agency iz fairly
widespread;

(c) if so the steps being taken to
remedy it; and

(d) the number of agencies that
have been terminated during the
past five years?

The Minister of Planning (Shri B.

B. R. Bhagat): (a) The Life

Insurance Corporation has  ap-
pointed instructors at the Divi-
sional Offices for imparting train-

ing to agents both new and old.
Training Sessions are organised in
every Branch. In addition, trained

Development Officers and Branch
Officials also conduct training of
agents.

(b) and (c¢). Government is not

aware whether’ the practice of
Benami agency is fairly widespread.
The Corporation does not encourage
Benami agencies and have in fact
issued instructions to all offices to
guard against such agencies. Speci-
fic complaints about’ Benamies are
cnquired into and if in any parti-
cular case it is established that the
agency is benami, it is cancelled.

(d) The number of agencies that
have been terminated during he
past five years is as follows:—

1959 1,19,994
1960 51,029
1961 41,734
1962-63 (15 months) 65,968
1963-64 59,180
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Income tax on Donation to Political
Parties

[ Shri P. K, Deo:
*584.{ Shri Narendra Singh
[ Mahida:

Will the Minister of Finance be
pleased to state:

(a) whether political parties are
exempted from the operation of the
Income-tax Act and Gift tax Act;

(b) if so which are those political
parties; and

(c) whether the Indian National
Congress has been assessed on their
income of Rs, 98 lakhs from the dona-
tion of companies during 1961 to
September, 19647

The Deputy Minister in the Minis-

try of Finance (8hri Rameshwar
Sahu): (a) No, Sir.

(b) Does not arise.

(c) No, Sir. Under the law such

donations do not constitute income
and hence are not taxable in the
hands of any political party. In the
circumstances, no equiry has been
made as regards the quantum of such
donations,

Revision of D. A, Formula

585 J Shri S. M. Banerjee:
"L Shri V. V. Thevar:

Will the Minister of Finance be
pleased to state:

(a) whether a final decision hes
since been taken to revise the dear-
ness allowance formula in the light
of the recommendations made by the
Das Commission;

(b) if so. the nature of decision
taken; and

(c) if not, the reasons therefor?

The Minister of Planning (Shri A
R. Bhagat) (a) No, Sir,

(b) Does not arise.
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(¢) The matter is under considera-
tion in consultation with thes State
(Yovernments.

Rural Pllot Centres

shri D. C. Sharma:
[_ﬁhl‘i Yashpal Singh:
| *nr) Subodh Hansda:
{ Shri §. C. Samanta:
| Shri Shree Narayan Das:
| Shri M, Malaichami:
LShrl Surendra Pal Singh:

*586.

Will the Minister of Finance be
pleased to gtate:

(a) whether the State Bank of
India propose to open a net-work of
rural pilot centres in different parts
of the country to provide short,
medium and long-term credit for
production, both agricultural and
industrial, in the rural areas; and

(b) if so, the details of the pro-
posal?

The Minister of Planning (Shri B.
R. Bhagat): (a) and (b). The ques-
tion is under consideration.
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Unaccounted Money

*588, Shrimati Maimoona
Will the Minister of
pleased to state:

Sultan:
Finance be

(a) whether undeclared wealth, in
the form of jewellery and currency
worth lakhs of rupees were seized in
a fresh series of raids in Bombay in
the fourth week of February .his
year;

(b) if so, how much worth of gold,
diamnnds and jewellery were seized;
and

(¢) what further steps have been
taken to seize more black money 1n
different parts of the country?

The Deputy Minister in the Minis-

try of Finance (Shri Rameshwar
Sahu: (a) Yes.

(b) Rs. 7,25,360.

(¢) The powers to search and

seize are being effectively exercisea
in appropriate cases.

Donations to Political Parties by
Companies

w589 J Shri Surendranath Dwivedy:
‘7 Shrimati Renu Chakravartty:

Will the Minister of Finance be
pleased to state:

(a) whether Government's atten-
tion has been drawn to the resolution
of the Bombay Shareholders’ Associa-
tion in which they have questioned
the legality of donations by compan-
ies to political parties;





